
 

 

IN THE HIGH COURT OF ORISSA,CUTTACK   

Institution of Applications for issue of Certified Copies.  
 

Date : 25.04.2024  

S

L
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N

o
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Appli

catio
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Appli
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Typ

e 

Judg
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Cour

t 
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C.C 

Applied For 

Deal

ing  

Sect

ion 

Se

at 

1 
37809

/2024 

25.04.

2024 

ABLAP

L-

3492/

2024 

K DAS 
C.O

.  
Order Dtd. 2024-04-22 

BAIL

-1 

(S

ea

t 

No

-

6) 

2 
37810

/2024 

25.04.

2024 

ABLAP

L-

3537/

2024 

K DAS 
C.O

.  
Order Dtd. 2024-04-22 

BAIL

-2 

(S

ea

t 

No

-

9) 

3 
37811

/2024 

25.04.

2024 

ABLAP

L-

3542/

2024 

SK 

SAHOO 

C.O

.  
Order Dtd. 2024-04-22 

 

(S

ea

t 

No

-

9) 

4 
37814

/2024 

25.04.

2024 

ABLAP

L-

3535/

2024 

RK 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

9) 

5 
37815

/2024 

25.04.

2024 

ABLAP

L-

3539/

2024 

MC 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

9) 

6 
37817

/2024 

25.04.

2024 

ABLAP

L-

3302/

2024 

S A 

HOTTA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

3) 

7 
37818

/2024 

25.04.

2024 

ABLAP

L-

3529/

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 



2024 2 No

-

6) 

8 
37820

/2024 

25.04.

2024 

ABLAP

L-

3541/

2024 

A 

KALASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

6) 

9 
37829

/2024 

25.04.

2024 

WP(C)

-

9612/

2024 

S. DAS 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

0 

37830

/2024 

25.04.

2024 

WP(C)

-

9408/

2024 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

1 

37832

/2024 

25.04.

2024 

CONTC

-

2747/

2024 

R CH 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

25

) 

1

2 

37833

/2024 

25.04.

2024 

WP(C)

-

12620

/2022 

S. 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

3 

37834

/2024 

25.04.

2024 

WP(C)

-

33206

/2021 

PURUSO

TTAM 

CHULI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

31

) 

1

4 

37835

/2024 

25.04.

2024 

CONTC

-

2864/

2024 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

31

) 

1

5 

37836

/2024 

25.04.

2024 

WP(C)

-

9631/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No



-

1) 

1

6 

37837

/2024 

25.04.

2024 

WP(C)

-

9622/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

7 

37838

/2024 

25.04.

2024 

WP(C)

-

9628/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

8 

37839

/2024 

25.04.

2024 

WP(C)

-

9624/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

9 

37840

/2024 

25.04.

2024 

WP(C)

-

9620/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

2

0 

37842

/2024 

25.04.

2024 

WP(C)

-

9613/

2024 

SUMANT

A DAS 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

2

1 

37843

/2024 

25.04.

2024 

WP(C)

-

9733/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

2

2 

37844

/2024 

25.04.

2024 

WP(C)

-

8624/

2024 

H K 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

2

3 

37845

/2024 

25.04.

2024 

WP(C)

-

9737/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 



2

4 

37846

/2024 

25.04.

2024 

WP(C)

-

9609/

2024 

N K 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

2

5 

37847

/2024 

25.04.

2024 

WP(C)

-

9740/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

2

6 

37848

/2024 

25.04.

2024 

WP(C)

-

7673/

2024 

ANIL 

KUMAR 

DAS 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

2

7 

37849

/2024 

25.04.

2024 

WP(C)

-

9543/

2024 

H K 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

2

8 

37850

/2024 

25.04.

2024 

WP(C)

-

9742/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

2

9 

37851

/2024 

25.04.

2024 

WP(C)

-

8643/

2024 

H K 

DASH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

3

0 

37852

/2024 

25.04.

2024 

WP(C)

-

9660/

2024 

RANJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

3

1 

37853

/2024 

25.04.

2024 

WP(C)

-

9743/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

3 37859 25.04. WP(C) K. C.O COUR Order Dtd. 2024-04-24 WRIT (S



2 /2024 2024 -

9749/

2024 

PARIDA . T 

NO. 

2 

BRAN

CH-2 

ea

t 

No

-

34

) 

3

3 

37861

/2024 

25.04.

2024 

WP(C)

-

9747/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

3

4 

37863

/2024 

25.04.

2024 

WP(C)

-

9746/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

3

5 

37866

/2024 

25.04.

2024 

WP(C)

-

9744/

2024 

K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

3

6 

37868

/2024 

25.04.

2024 

WP(C)

-

9691/

2024 

S.SATP

ATHY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

3

7 

37869

/2024 

25.04.

2024 

BLAPL

-

3553/

2024 

AK 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

8 

37871

/2024 

25.04.

2024 

WP(C)

-

9141/

2024 

T. 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

3

9 

37872

/2024 

25.04.

2024 

BLAPL

-

3547/

2024 

RK 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

11

) 

4 37873 25.04. BLAPL ARTATR C.O COUR Order Dtd. 2024-04-22 BAIL (S



0 /2024 2024 -

3530/

2024 

AN 

PARIDA 

. T 

NO. 

2 

-1 ea

t 

No

-

1) 

4

1 

37875

/2024 

25.04.

2024 

BLAPL

-

3545/

2024 

RK 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

1) 

4

2 

37876

/2024 

25.04.

2024 

BLAPL

-

3527/

2024 

P N 

SETHY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

1) 

4

3 

37877

/2024 

25.04.

2024 

BLAPL

-

14010

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

12

) 

4

4 

37880

/2024 

25.04.

2024 

BLAPL

-

3522/

2024 

SUBAS 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

12

) 

4

5 

37882

/2024 

25.04.

2024 

BLAPL

-

14011

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

12

) 

4

6 

37883

/2024 

25.04.

2024 

BLAPL

-

3540/

2024 

RK 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

3) 

4

7 

37885

/2024 

25.04.

2024 

BLAPL

-

3537/

2024 

RK 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

3) 

4

8 

37886

/2024 

25.04.

2024 

BLAPL

-

3508/

2024 

B P 

TANGA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-2 

(S

ea

t 

No



-

11

) 

4

9 

37888

/2024 

25.04.

2024 

BLAPL

-

13944

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

10

) 

5

0 

37889

/2024 

25.04.

2024 

BLAPL

-

3532/

2024 

KK 

NATH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

10

) 

5

1 

37890

/2024 

25.04.

2024 

BLAPL

-

379/2

024 

J 

KAMILA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

10

) 

5

2 

37891

/2024 

25.04.

2024 

BLAPL

-

13945

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

10

) 

5

3 

37893

/2024 

25.04.

2024 

BLAPL

-

10/20

24 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

1) 

5

4 

37895

/2024 

25.04.

2024 

BLAPL

-

3541/

2024 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
BAIL

-2 

(S

ea

t 

No

-

12

) 

5

5 

37896

/2024 

25.04.

2024 

WPC(O

AC)-

1901/

2016 

S.R. 

PANI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-18 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

5

6 

37897

/2024 

25.04.

2024 

BLAPL

-

13947

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No



-

10

) 

5

7 

37898

/2024 

25.04.

2024 

BLAPL

-

13948

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

10

) 

5

8 

37899

/2024 

25.04.

2024 

BLAPL

-

14105

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

5) 

5

9 

37900

/2024 

25.04.

2024 

BLAPL

-

14106

/2023 

S.D. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

5) 

6

0 

37901

/2024 

25.04.

2024 

ABLAP

L-

12148

/2021 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

7) 

6

1 

37902

/2024 

25.04.

2024 

ABLAP

L-

6591/

2022 

ASHOK 

KUMAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

14

) 

6

2 

37903

/2024 

25.04.

2024 

ABLAP

L-

8416/

2022 

B.K. 

BAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

6) 

6

3 

37904

/2024 

25.04.

2024 

CRLA-

300/2

021 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-03 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

6

4 

37905

/2024 

25.04.

2024 

ABLAP

L-

2425/

2024 

SRINIB

ASH 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

5) 



6

5 

37906

/2024 

25.04.

2024 

BLAPL

-

12657

/2023 

P K 

DAS 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

6) 

6

6 

37907

/2024 

25.04.

2024 

WP(C)

-

9060/

2024 

BIJAYA 

KUMAR 

BEHERA 

1 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

6

7 

37908

/2024 

25.04.

2024 

WP(C)

-

9431/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

6

8 

37909

/2024 

25.04.

2024 

WP(C)

-

8829/

2024 

ASHOK 

KUMAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

43

) 

6

9 

37910

/2024 

25.04.

2024 

WP(C)

-

8967/

2024 

K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

31

) 

7

0 

37911

/2024 

25.04.

2024 

WP(C)

-

9360/

2024 

S.K. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

7

1 

37912

/2024 

25.04.

2024 

WP(C)

-

8709/

2024 

R K 

BARIK 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

7

2 

37913

/2024 

25.04.

2024 

BLAPL

-

2932/

2024 

G 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

10



) 

7

3 

37914

/2024 

25.04.

2024 

WP(C)

-

8719/

2024 

SARAT 

KU. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

7

4 

37915

/2024 

25.04.

2024 

BLAPL

-

3248/

2024 

B 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

10

) 

7

5 

37916

/2024 

25.04.

2024 

WP(C)

-

9448/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

7

6 

37917

/2024 

25.04.

2024 

CRLRE

V-

867/2

004 

P CH 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-19 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

3) 

7

7 

37918

/2024 

25.04.

2024 

ABLAP

L-

3182/

2024 

PRADIP

TA 

KUMAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-10 
 

(S

ea

t 

No

-

3) 

7

8 

37919

/2024 

25.04.

2024 

CRREV

-

143/2

000 

S P 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

2) 

7

9 

37920

/2024 

25.04.

2024 

ABLAP

L-

3530/

2024 

SANTOS

H 

KUMAR 

MAHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

2) 

8

0 

37921

/2024 

25.04.

2024 

ABLAP

L-

3531/

2024 

SANTOS

H 

KUMAR 

MAHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

2) 

8 37922 25.04. WP(C) SARAT C.O COUR Order Dtd. 2024-04-22 WRIT (S



1 /2024 2024 -

8541/

2024 

KU. 

PRADHA

N 

. T 

NO. 

23 

BRAN

CH-5 

ea

t 

No

-

47

) 

8

2 

37923

/2024 

25.04.

2024 

WP(C)

-

8476/

2024 

LAXMID

HAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-06-24 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27

) 

8

3 

37924

/2024 

25.04.

2024 

ABLAP

L-

3532/

2024 

H. K. 

PATRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

27

) 

8

4 

37925

/2024 

25.04.

2024 

WP(C)

-

9444/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

8

5 

37926

/2024 

25.04.

2024 

WP(C)

-

8498/

2024 

P K 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27

) 

8

6 

37927

/2024 

25.04.

2024 

ABLAP

L-

3533/

2024 

SANTOS

H 

KUMAR 

MAHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

27

) 

8

7 

37928

/2024 

25.04.

2024 

ABLAP

L-

3534/

2024 

SANTOS

H 

KUMAR 

MAHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

27

) 

8

8 

37929

/2024 

25.04.

2024 

WP(C)

-

8493/

2024 

P K 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27



) 

8

9 

37930

/2024 

25.04.

2024 

ABLAP

L-

3519/

2024 

BIJAY 

KUMAR 

BEHERA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 
BAIL

-1 

(S

ea

t 

No

-

3) 

9

0 

37931

/2024 

25.04.

2024 

WP(C)

-

9438/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

9

1 

37932

/2024 

25.04.

2024 

WP(C)

-

8484/

2024 

P K 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27

) 

9

2 

37933

/2024 

25.04.

2024 

ABLAP

L-

3539/

2024 

BINDU 

SAGAR 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

27

) 

9

3 

37934

/2024 

25.04.

2024 

WP(C)

-

7694/

2024 

SARAT 

KU. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

9

4 

37935

/2024 

25.04.

2024 

WP(C)

-

9344/

2024 

S.K. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

9

5 

37936

/2024 

25.04.

2024 

WP(C)

-

7691/

2024 

SARAT 

KU. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

9

6 

37937

/2024 

25.04.

2024 

WP(C)

-

6798/

2024 

K C 

SAMAL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

3) 



9

7 

37938

/2024 

25.04.

2024 

WP(C)

-

9143/

2024 

D.K. 

JENA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

9

8 

37939

/2024 

25.04.

2024 

BLAPL

-

10499

/2023 

R K 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

12

) 

9

9 

37940

/2024 

25.04.

2024 

BLAPL

-

486/2

024 

SC 

BISWAL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

1) 

1

0

0 

37941

/2024 

25.04.

2024 

WP(C)

-

9075/

2024 

S.K. 

PARDHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

0

1 

37942

/2024 

25.04.

2024 

CRLMP

-

341/2

024 

A B 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

0

2 

37943

/2024 

25.04.

2024 

WP(C)

-

9074/

2024 

S.K. 

PARDHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

0

3 

37944

/2024 

25.04.

2024 

CRLMP

-

349/2

024 

RABI 

NARAYA

N 

BEHERA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

0

4 

37945

/2024 

25.04.

2024 

WP(C)

-

9071/

2024 

S.K. 

PARDHA

N 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45



) 

1

0

5 

37946

/2024 

25.04.

2024 

CRLMP

-

629/2

024 

SANTOS

H 

KUMAR 

MAHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

44

) 

1

0

6 

37947

/2024 

25.04.

2024 

CRLMP

-

351/2

024 

B 

MISHRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

0

7 

37948

/2024 

25.04.

2024 

CRLMP

-

300/2

024 

PARTHA 

SARATH

I DAS 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

1

0

8 

37949

/2024 

25.04.

2024 

WP(C)

-

9518/

2024 

R.B. 

MISHRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

0

9 

37950

/2024 

25.04.

2024 

WP(C)

-

9433/

2024 

DILLIP 

SAMAL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

1

0 

37951

/2024 

25.04.

2024 

CRLMP

-

367/2

024 

BIJAY 

KU. 

DALAI 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1

1

1 

37952

/2024 

25.04.

2024 

WP(C)

-

9435/

2024 

DILLIP 

SAMAL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

1

2 

37953

/2024 

25.04.

2024 

WP(C)

-

9345/

2024 

K C 

PANDA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No



-

22

) 

1

1

3 

37954

/2024 

25.04.

2024 

WP(C)

-

9600/

2024 

B.K. 

DAS 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

1

4 

37955

/2024 

25.04.

2024 

WP(C)

-

9373/

2024 

G 

SUNDAR

A 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

1

1

5 

37956

/2024 

25.04.

2024 

WP(C)

-

9708/

2024 

GANESH 

CH. 

JENA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

1

6 

37957

/2024 

25.04.

2024 

WP(C)

-

3043/

2024 

MANGUL 

NAIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-13 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

1

7 

37958

/2024 

25.04.

2024 

WP(C)

-

9599/

2024 

B.R. 

SENAPA

TI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

1

8 

37959

/2024 

25.04.

2024 

WP(C)

-

5708/

2024 

P N 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

17

) 

1

1

9 

37960

/2024 

25.04.

2024 

WP(C)

-

35963

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

1

2

37961

/2024 

25.04.

2024 

WP(C)

-

M. 

NAIK 

C.O

. 

COUR

T 
Order Dtd. 2024-02-13 

WRIT 

BRAN

(S

ea



0 3009/

2024 

NO. 

2 

OLD 

CH-6 t 

No

-

35

) 

1

2

1 

37962

/2024 

25.04.

2024 

WP(C)

-

3010/

2024 

M. 

NAIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-13 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

2

2 

37963

/2024 

25.04.

2024 

WP(C)

-

9776/

2024 

D. 

GOCHAY

AT 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

2

3 

37964

/2024 

25.04.

2024 

WP(C)

-

4505/

2024 

J K 

TRIPAT

HY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

1

2

4 

37965

/2024 

25.04.

2024 

WP(C)

-

9901/

2024 

MANGUL 

NAIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

1

2

5 

37966

/2024 

25.04.

2024 

WP(C)

-

9776/

2024 

S.K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

2

6 

37967

/2024 

25.04.

2024 

WP(C)

-

33746

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

1

2

7 

37968

/2024 

25.04.

2024 

WP(C)

-

9458/

2024 

TAPAN 

KU. 

JENA 

SAMANT

A 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 



1

2

8 

37969

/2024 

25.04.

2024 

WP(C)

-

1255/

2024 

M R 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

1

2

9 

37970

/2024 

25.04.

2024 

WP(C)

-

9546/

2024 

JYOTIR

ANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

3

0 

37971

/2024 

25.04.

2024 

WP(C)

-

9304/

2024 

A. DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

1

3

1 

37972

/2024 

25.04.

2024 

BLAPL

-

12849

/2023 

S. 

DASH 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 5000-01-01 
BAIL

-2 

(S

ea

t 

No

-

12

) 

1

3

2 

37973

/2024 

25.04.

2024 

WP(C)

-

9298/

2024 

PRAFUL

LA 

CHANDR

A DAS 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

1

3

3 

37974

/2024 

25.04.

2024 

WP(C)

-

9538/

2024 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

3

4 

37975

/2024 

25.04.

2024 

WP(C)

-

9541/

2024 

JYOTIR

ANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

3

5 

37976

/2024 

25.04.

2024 

WP(C)

-

33750

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-



47

) 

1

3

6 

37977

/2024 

25.04.

2024 

WP(C)

-

9589/

2024 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

3

7 

37978

/2024 

25.04.

2024 

WP(C)

-

33748

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

1

3

8 

37979

/2024 

25.04.

2024 

BLAPL

-

12967

/2023 

B.B.RO

UT 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 
BAIL

-1 

(S

ea

t 

No

-

5) 

1

3

9 

37980

/2024 

25.04.

2024 

WP(C)

-

9727/

2024 

A.K. 

JATI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

4

0 

37981

/2024 

25.04.

2024 

WP(C)

-

9706/

2024 

B.K. 

PATI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

4

1 

37982

/2024 

25.04.

2024 

WP(C)

-

9706/

2024 

S.K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

4

2 

37983

/2024 

25.04.

2024 

ABLAP

L-

15180

/2023 

S.K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-

1) 

1

4

3 

37984

/2024 

25.04.

2024 

ABLAP

L-

15179

/2023 

S.K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-



1) 

1

4

4 

37985

/2024 

25.04.

2024 

WP(C)

-

36252

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

1

4

5 

37986

/2024 

25.04.

2024 

WP(C)

-

33753

/2023 

RAMA 

KRISHN

A 

BISOI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

1

4

6 

37987

/2024 

25.04.

2024 

WP(C)

-

9717/

2024 

B K 

PANDA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

4

7 

37988

/2024 

25.04.

2024 

ABLAP

L-

15178

/2023 

S.K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-

1) 

1

4

8 

37989

/2024 

25.04.

2024 

WP(C)

-

10102

/2024 

SRINIB

ASH 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

36

) 

1

4

9 

37990

/2024 

25.04.

2024 

ABLAP

L-

15272

/2023 

S.K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-08 
BAIL

-2 

(S

ea

t 

No

-

7) 

1

5

0 

37991

/2024 

25.04.

2024 

WP(C)

-

36263

/2022 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

1

5

1 

37992

/2024 

25.04.

2024 

BLAPL

-

12113

/2023 

S. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 
BAIL

-1 

(S

ea

t 

No

-

3) 



1

5

2 

37993

/2024 

25.04.

2024 

WP(C)

-

9511/

2024 

P K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

5

3 

37994

/2024 

25.04.

2024 

BLAPL

-

12973

/2023 

B.B. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

5) 

1

5

4 

37995

/2024 

25.04.

2024 

WP(C)

-

2563/

2024 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

3) 

1

5

5 

37996

/2024 

25.04.

2024 

WP(C)

-

9652/

2024 

DAYANI

DHI 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

5

6 

37997

/2024 

25.04.

2024 

BLAPL

-

13544

/2023 

N.CH. 

SINHA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

2) 

1

5

7 

37998

/2024 

25.04.

2024 

WP(C)

-

9642/

2024 

DIPTIM

AYEE 

LENKA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

5

8 

37999

/2024 

25.04.

2024 

WP(C)

-

9580/

2024 

S.K.LE

NKA 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2024-06-17 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

5

9 

38000

/2024 

25.04.

2024 

WP(C)

-

9636/

2024 

SAROJ 

KU. 

PARIDA 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

6

0 

38001

/2024 

25.04.

2024 

WP(C)

-

11919

/2018 

B. 

MAHALI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-06-17 

WRIT 

BRAN

CH-4 

(S

ea

t 

No



-

27

) 

1

6

1 

38003

/2024 

25.04.

2024 

WP(C)

-

9702/

2024 

P N 

NAYAK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

6

2 

38004

/2024 

25.04.

2024 

WP(C)

-

4355/

2024 

T. 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-03-05 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

1

6

3 

38005

/2024 

25.04.

2024 

WP(C)

-

10010

/2024 

G. 

SUNDAR

A 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

1

6

4 

38006

/2024 

25.04.

2024 

WP(C)

-

10046

/2024 

ASHIS 

KUMAR 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

1

6

5 

38007

/2024 

25.04.

2024 

CRLRE

V-

3/202

4 

GOPINA

TH 

BARIK 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

32

) 

1

6

6 

38008

/2024 

25.04.

2024 

WP(C)

-

9378/

2024 

A. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

1

6

7 

38009

/2024 

25.04.

2024 

WP(C)

-

9477/

2024 

M.MALL

IK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

6

38010

/2024 

25.04.

2024 

CRLMP

-

MANASI 

SETHI 

C.O

. 

COUR

T 
Order Dtd. 2024-04-23 

WRIT 

BRAN

(S

ea



8 628/2

024 

NO. 

2 

OLD 

CH-7 t 

No

-

44

) 

1

6

9 

38011

/2024 

25.04.

2024 

WP(C)

-

9523/

2024 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

7

0 

38012

/2024 

25.04.

2024 

WP(C)

-

9700/

2024 

A.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

7

1 

38013

/2024 

25.04.

2024 

WP(C)

-

9716/

2024 

G.C. 

JENA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

7

2 

38014

/2024 

25.04.

2024 

WP(C)

-

9470/

2024 

B. 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

7

3 

38015

/2024 

25.04.

2024 

BLAPL

-

3620/

2024 

RAMESH 

CHANDR

A 

MAHARA

NA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

25

) 

1

7

4 

38016

/2024 

25.04.

2024 

WP(C)

-

9255/

2024 

B. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

1

7

5 

38017

/2024 

25.04.

2024 

WP(C)

-

8628/

2024 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

1 38018 25.04. WP(C) M.R. C.O COUR Order Dtd. 2024-04-24 WRIT (S



7

6 

/2024 2024 -

8640/

2024 

ROUTRA

Y 

. T 

NO. 

2 

OLD 

BRAN

CH-6 

ea

t 

No

-

24

) 

1

7

7 

38019

/2024 

25.04.

2024 

WP(C)

-

9554/

2024 

S. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

1

7

8 

38021

/2024 

25.04.

2024 

WP(C)

-

9363/

2024 

G. 

SUNDAR

A 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

1

7

9 

38022

/2024 

25.04.

2024 

BLAPL

-

3086/

2024 

P K 

DAS 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

22

) 

1

8

0 

38023

/2024 

25.04.

2024 

WP(C)

-

13794

/2023 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

43

) 

1

8

1 

38025

/2024 

25.04.

2024 

WP(C)

-

1829/

2023 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

1

8

2 

38026

/2024 

25.04.

2024 

CMP-

100/2

024 

S 

MOHARA

NA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

54

) 

1

8

3 

38027

/2024 

25.04.

2024 

WP(C)

-

13792

/2023 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

43



) 

1

8

4 

38028

/2024 

25.04.

2024 

CMP-

1018/

2017 

S 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

1

8

5 

38029

/2024 

25.04.

2024 

WP(C)

-

9354/

2024 

S.K. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

1

8

6 

38030

/2024 

25.04.

2024 

WP(C)

-

36580

/2023 

P.K. 

JENA 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

1

8

7 

38031

/2024 

25.04.

2024 

ITA-

145/2

018 

JYOTIR

ANJAN 

SAHOO 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-02-07 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

4) 

1

8

8 

38032

/2024 

25.04.

2024 

WP(C)

-

33595

/2023 

L.D. 

SAHU 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

50

) 

1

8

9 

38033

/2024 

25.04.

2024 

ITA-

145/2

018 

TAPAN 

KU. 

NAYAK 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-02-07 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

4) 

1

9

0 

38034

/2024 

25.04.

2024 

ITA-

145/2

018 

TAPAN 

KU. 

NAYAK 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-02-07 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

4) 

1

9

1 

38035

/2024 

25.04.

2024 

ITA-

145/2

018 

SANGRA

M DAS 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-02-07 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

4) 



1

9

2 

38036

/2024 

25.04.

2024 

WP(C)

-

3322/

2024 

BISWAJ

IT 

PARIDA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-06-25 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

1

9

3 

38037

/2024 

25.04.

2024 

WP(C)

-

9490/

2024 

S 

BEHERA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

9

4 

38038

/2024 

25.04.

2024 

WP(C)

-

9453/

2024 

BIJAYA 

KUMAR 

NAYAK 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-23 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

1

9

5 

38039

/2024 

25.04.

2024 

WP(C)

-

15612

/2009 

S 

MOHANT

A 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

1

9

6 

38040

/2024 

25.04.

2024 

WP(C)

-

15612

/2009 

SAROJ 

KU 

SWAIN 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

1

9

7 

38041

/2024 

25.04.

2024 

WP(C)

-

8852/

2024 

SANGRA

M DAS 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

43

) 

1

9

8 

38042

/2024 

25.04.

2024 

WP(C)

-

39390

/2023 

M R 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

1

9

9 

38043

/2024 

25.04.

2024 

WP(C)

-

16242

/2008 

R K 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

2 38044 25.04. CRLMC P.K. C.O COUR Order Dtd. 2023-10-18 CRIM (S



0

0 

/2024 2024 -

4544/

2023 

MOHANT

Y 

. T 

NO. 

2 

INAL 

MISC 

ea

t 

No

-

5) 

2

0

1 

38045

/2024 

25.04.

2024 

ABLAP

L-

4639/

2023 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2023-07-21 
BAIL

-1 

(S

ea

t 

No

-

4) 

2

0

2 

38046

/2024 

25.04.

2024 

WP(C)

-

18504

/2023 

S 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

2

0

3 

38047

/2024 

25.04.

2024 

ABLAP

L-

14328

/2023 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-03-15 
BAIL

-1 

(S

ea

t 

No

-

3) 

2

0

4 

38048

/2024 

25.04.

2024 

ABLAP

L-

15375

/2023 

A.K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

2) 

2

0

5 

38049

/2024 

25.04.

2024 

ABLAP

L-

15393

/2023 

N.C. 

SINHA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

2) 

2

0

6 

38050

/2024 

25.04.

2024 

BLAPL

-

177/2

024 

S 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

9) 

2

0

7 

38051

/2024 

25.04.

2024 

BLAPL

-

503/2

024 

B 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

9) 

2

0

8 

38052

/2024 

25.04.

2024 

WP(C)

-

5136/

2015 

S.N. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 



2

0

9 

38053

/2024 

25.04.

2024 

BLAPL

-

3613/

2024 

B 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

8) 

2

1

0 

38054

/2024 

25.04.

2024 

BLAPL

-

3617/

2024 

B 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

8) 

2

1

1 

38055

/2024 

25.04.

2024 

CRLMC

-

1935/

2022 

K K 

NATH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

4) 

2

1

2 

38056

/2024 

25.04.

2024 

BLAPL

-

3619/

2024 

B 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

4) 

2

1

3 

38057

/2024 

25.04.

2024 

WP(C)

-

20520

/2016 

S. 

PATI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

2

1

4 

38058

/2024 

25.04.

2024 

BLAPL

-

3621/

2024 

B 

SINGH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

10

) 

2

1

5 

38059

/2024 

25.04.

2024 

WP(C)

-

20778

/2016 

R.R.DA

S 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

10

) 

2

1

6 

38060

/2024 

25.04.

2024 

BLAPL

-

3622/

2024 

BB 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

10

) 

2

1

38061

/2024 

25.04.

2024 

BLAPL

-

RK 

BARIK 

C.O

. 

COUR

T 
Order Dtd. 2024-04-23 

 

(S

ea



7 3614/

2024 

NO. 

2 

t 

No

-

10

) 

2

1

8 

38062

/2024 

25.04.

2024 

WP(C)

-

11246

/2014 

S.K. 

BISWAL 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

13

) 

2

1

9 

38063

/2024 

25.04.

2024 

BLAPL

-

3609/

2024 

BB 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

13

) 

2

2

0 

38064

/2024 

25.04.

2024 

WP(C)

-

14126

/2020 

K.C. 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

2

2

1 

38065

/2024 

25.04.

2024 

BLAPL

-

3600/

2024 

MD 

MOKIM 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

24

) 

2

2

2 

38066

/2024 

25.04.

2024 

ABLAP

L-

3620/

2024 

SIDHAR

THA 

SANKAR 

RAY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

24

) 

2

2

3 

38067

/2024 

25.04.

2024 

WP(C)

-

14198

/2020 

K.C. 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

2

2

4 

38068

/2024 

25.04.

2024 

BLAPL

-

3594/

2024 

KN 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

24

) 



2

2

5 

38069

/2024 

25.04.

2024 

CRLMC

-

2415/

2022 

K K 

NATH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

4) 

2

2

6 

38070

/2024 

25.04.

2024 

BLAPL

-

3593/

2024 

KK 

NATH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

4) 

2

2

7 

38071

/2024 

25.04.

2024 

WP(C)

-

25629

/2017 

R.R.DA

S 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

2

2

8 

38072

/2024 

25.04.

2024 

CRLMC

-

5000/

2023 

JYOTIS

H 

RANJAN 

DAS 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

2

9 

38073

/2024 

25.04.

2024 

CRLMC

-

1363/

2024 

P K 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

3

0 

38074

/2024 

25.04.

2024 

BLAPL

-

3589/

2024 

JN 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

1) 

2

3

1 

38075

/2024 

25.04.

2024 

WP(C)

-

9938/

2019 

B. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

2

3

2 

38076

/2024 

25.04.

2024 

BLAPL

-

3587/

2024 

BB 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

37

) 

2

3

3 

38077

/2024 

25.04.

2024 

CRLMC

-

3460/

NIRANJ

AN 

ROUT 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 



2023 2 No

-

1) 

2

3

4 

38078

/2024 

25.04.

2024 

BLAPL

-

543/2

024 

PK 

JENA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

4) 

2

3

5 

38079

/2024 

25.04.

2024 

CRLMC

-

3657/

2023 

H K 

PATRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

5) 

2

3

6 

38080

/2024 

25.04.

2024 

WP(C)

-

25726

/2019 

R.R.DA

S 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

2

3

7 

38081

/2024 

25.04.

2024 

CRLMC

-

78/20

24 

B K 

PATI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

2

3

8 

38082

/2024 

25.04.

2024 

BLAPL

-

452/2

024 

S 

CHOUDH

URY 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

9) 

2

3

9 

38083

/2024 

25.04.

2024 

CRLMC

-

78/20

24 

PRADEE

P 

KUMAR 

DAS 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

2

4

0 

38084

/2024 

25.04.

2024 

WP(C)

-

1632/

2021 

R.R.DA

S 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

2) 

2

4

1 

38085

/2024 

25.04.

2024 

CRLMC

-

5412/

2023 

SARAT 

DASH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

4

38086

/2024 

25.04.

2024 

ABLAP

L-

J 

PRADHA

C.O

. 

COUR

T 
Order Dtd. 2024-04-23 

 

(S

ea



2 2673/

2024 

N NO. 

8 

t 

No

-

7) 

2

4

3 

38087

/2024 

25.04.

2024 

CRLMC

-

3783/

2023 

P K 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

4) 

2

4

4 

38088

/2024 

25.04.

2024 

WP(C)

-

9459/

2017 

R.R.DA

S 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

2

4

5 

38089

/2024 

25.04.

2024 

MATA-

116/2

022 

P.K. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

1) 

2

4

6 

38090

/2024 

25.04.

2024 

CRLMC

-

1288/

2024 

J. 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 

2

4

7 

38091

/2024 

25.04.

2024 

CRLMC

-

1350/

2024 

SUBHRA

NSU 

BHUSAN 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

4

8 

38092

/2024 

25.04.

2024 

CRLMC

-

1230/

2024 

S. K. 

DASH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 

2

4

9 

38093

/2024 

25.04.

2024 

CRLMC

-

1348/

2024 

SUBHRA

NSU 

BHUSAN 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

5

0 

38094

/2024 

25.04.

2024 

CRLMC

-

1223/

2024 

N. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 



2

5

1 

38095

/2024 

25.04.

2024 

CRLMC

-

1310/

2024 

AJAYA 

KUMAR 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

5

2 

38096

/2024 

25.04.

2024 

CRLMC

-

1255/

2024 

J. 

PARDHA

N 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 

2

5

3 

38097

/2024 

25.04.

2024 

BLAPL

-

2720/

2024 

SRIKAN

T 

KUMAR 

BARIK 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 

2

5

4 

38098

/2024 

25.04.

2024 

CRLMC

-

1207/

2024 

D. 

SAMAL 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

1) 

2

5

5 

38099

/2024 

25.04.

2024 

CRLMC

-

809/2

024 

A.K. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

2

5

6 

38100

/2024 

25.04.

2024 

CRLMC

-

957/2

024 

A. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

2) 

2

5

7 

38101

/2024 

25.04.

2024 

CRLMC

-

5242/

2023 

B.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-08 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

5) 

2

5

8 

38102

/2024 

25.04.

2024 

CRLMC

-

49/20

24 

D. 

SAHOO 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-02-05 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

2

5

9 

38103

/2024 

25.04.

2024 

CRLMC

-

1269/

2024 

AMLAN 

SHAKTI 

PAUL 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-04-24 
 

(S

ea

t 

No

-

3) 



2

6

0 

38104

/2024 

25.04.

2024 

CRLMA

-

6/202

4 

BICHIT

RA 

NARAYA

NA 

SATAPA

THY 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-04-24 
BAIL

-1 

(S

ea

t 

No

-

5) 

2

6

1 

38105

/2024 

25.04.

2024 

CRLMC

-

4119/

2023 

R. DAS 
C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-07-10 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

6

2 

38106

/2024 

25.04.

2024 

CRLMC

-

5415/

2023 

B.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-04-24 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

6

3 

38107

/2024 

25.04.

2024 

CRLMC

-

302/2

024 

S. K. 

BARIK 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-04-23 
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L-

3609/

2024 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-23 
BAIL

-2 

(S

ea

t 

No

-

12

) 

3

0

5 
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T 
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T 
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2 

Order Dtd. 2024-04-23 
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-
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(S

ea

t 

No

-

7) 

3

2

1 
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-1 
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t 
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1 

38178

/2024 

25.04.

2024 

ABLAP

L-
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2024 

A 
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C.O
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T 
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2 
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t 
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-

2) 
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3
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38179
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ABLAP
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T 
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2 
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MR 
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T 
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2 
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t 
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-

2) 

3

3

5 

38182
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25.04.

2024 

ABLAP

L-

3556/

2024 
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H 

KUMAR 

MAHANT

Y 

C.O

. 
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T 

NO. 

2 
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t 
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-

2) 

3

3
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-
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38184
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RK 

BARIK 

C.O
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T 
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-1 
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t 
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-

3) 

3

3
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38185

/2024 

25.04.

2024 

ABLAP

L-

3555/

2024 

SANJIB 
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DEO 

C.O
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T 

NO. 

2 
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BAIL

-2 
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t 
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-
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3

3
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38186
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25.04.

2024 

BLAPL

-
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TH 
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N 
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. 
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T 
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t 
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38187
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2024 
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MR 
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T 
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-

7) 

3

4
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2024 
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L-
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RANJAN 

PATRA 

C.O
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T 
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-2 
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t 

No

-

7) 

3

4
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38189
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2024 
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-

3524/
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H 

RANJAN 

DAS 

C.O

. 
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T 
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2 
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ea

t 
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-

7) 

3

4
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38190
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2024 
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L-
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S 
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T 
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2 
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-

7) 
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4
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2024 

BLAPL

-
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-
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t 
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-

6) 

3

4
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38195
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25.04.

2024 
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-
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T 
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t 

No

-

3) 

3

4
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4
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-2 
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-
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3
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38198
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2024 
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2024 

JADUNA

TH 
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-2 
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-
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3

5

1 
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-

7) 

3

5

2 
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. 
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T 
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3
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38203
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25.04.

2024 
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L-
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R. R. 

DAS 

C.O

. 
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T 
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t 
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-
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7) 

3
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38204
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2024 
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2024 

S. 
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. 
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-1 
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t 
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-

6) 

3

5
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38205
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25.04.
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T 
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6) 
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-
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3

5
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38207
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2024 
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-2 
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t 
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-

7) 

3

5
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-2 
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38213

/2024 
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2024 

ABLAP

L-
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H. K. 
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. 
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T 
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t 
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-

7) 

3

6
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38214

/2024 

25.04.

2024 
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L-
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2024 

PABITR

A 
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MOHANT

Y 

C.O

. 
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T 

NO. 

2 
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BAIL

-2 
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t 
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-

7) 

3

6

6 

38215
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. 

COUR
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t 
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-

7) 

3

6
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ANANDA 
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T 
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-1 
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-
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3

6
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2024 
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J. 
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2 
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-2 
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t 
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-

7) 

3

6
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38218
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-
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C.O
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T 
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2 
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t 
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6) 

3
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38220
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-2 
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t 
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-
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) 

3

7

2 

38221

/2024 

25.04.

2024 

WP(C)

-
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2024 

B.K. 

PARDHI 

C.O

. 
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T 

NO. 

2 
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CH 
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N 
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t 
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-
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6) 

3

7
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ND 

APPE

AL 

(S

ea
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KIRTAN 
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-1 
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-

6) 

3

7
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38224
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TH 
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-2 
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3

7
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38225
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ND 
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3

7
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T 
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/2024 

25.04.

2024 

ABLAP

L-

3590/

2024 

HRUDAN

ANDA 

MOHAPA

TRA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
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38232
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S.P. 
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D. 
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LA 
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T 
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(S

ea
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KANTA 

RATH 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

34

) 

3

9

2 

38241
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